CTNANCIAL EXPRESS 6 o, sep

FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankrupicy Board of India (Insolvency
Resolution Process for Corporate Persans) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF M/S NAGARJUNA FERTILIZERS AND CHEMICALS LIMITED

RELEVANT PARTICULARS

Name of the Corporale Debtor M/s.NAGARJUNA FERTILIZERS AND
CHEMICALS LIMITED
2. | Date of incorporation of Corporate Deblor | 07-11-2006

3. | Authority under which Corporate Debtoris | ROC-Hyderabad
incorporated! registered
4. | Corporate identity No/ limited liability L24129TG2006PLC076238
identification No. of corporate debtor
5. | Address of Ihe registered office and Door No. 8-2-248, Nagarjuna Hills Panjagutta
principal office (if any) of comporate deblor | Hyderabad, Telangana 500082 N
6. | Insolvency commencement date in Hon'ble NCLT Order passed on 27-08-2021
respect of Corporale Debtor and recaived on 30-08-2021.
7. | Estimated date of closure of insolvency 22-02-2022
resolution process
8. | Name and registration number of the Mr. Cherukuri Venkata Ratnababu

insolvency professional acting as inlerim IBBI/IPA-002/IP-N00529/2017-2018/11633
resolution professional

9. | Address and e-mail of the interim 8-3-224/1/B, 5th floor,502, Vishnu Classic,
resolulion professional, as registered Madhura Nagar, Yousufguda, Hyderabad
with the Board Telangana-500038,
Email ID: cvratnababu@gmail.com
10.| Address and e-mail to be used for 8-3-224/1/B, 5th floor,502, Vishnu Classic,
correspondence wilh the inlerim resolution | Madhura Nagar, Yousufguda, Hyderabad
professionat Telangana-500038,
Email id: cip.nfcl@gmail.com
11. |Last date for submission of claims 13-09-2021
12.|Classes of creditors, if any, under clause Nol Applicable (as observed till date)

(b) of sub-section (6A} of section 21,
ascertained by the interim resolution |
professional
13.{Names of Insolvency Professionals Not Applicable
identified lo acl as Aulhorized
Representative of creditors in a class
(Three names for each class)

14.| a) Relevant Forms and Weblink:
b) Details of authorized representatives https:/fwww.Ibbl.gov.inhome/downloads
are available al: Physical Address: Not Applicable

Nolice I hereby given thal the Mational Company Law Tribunal Hyderabad Bench has ordered the
commencemeril of 8 Corperate Insclvency Resolution Process of he M/s. NAGARJUNA FERTILIZERS
AND CHEMICALS LIMITED on 27-08-2021.
The credilors of Mis. NAGARJUNA FERTILIZERS AND CHEMICALS LIMITED, are hereby called upon
lo submit their claims with proof on or before13-09-2021 to Lhe Inlerim Reselulion Professional at the
address meniioned against entry No. 10
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submil the claims wilh proof in person, by post or by eleclronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/- Cherukuri Venkala Ratnababu
Date : 01-08-2021 Interim Resolution Professional

Place : Hyderabad 1BBI/IPA-002/IP-N00528/2017 -2018/11633
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